
65       Written Aimers [I  APRIL 1976] to Questions       66 

DEPARTMENT OF PARLIAMENTARY 
AFFAIRS SHRI OM MEHTA) : (a) 
According to the orders issued by 
Government in 1975, persons who partici-
pated in national movements and who entered 
government service on the basis of the 
relaxation of age-limit provided in the orders 
issued in 1948 and 1951 would be allowed to 
add to their service qualifying for 
superannuation pension the actual period not 
exceeding one-fourth of the length of their 
service or the actual period by which their age 
at the time of recruitment exceeded 25 years 
or a period of 5 years whichever is the laste. 

(b) No directions have been given to the 
State Governments in this regard. 

748. [Transferred to the 7>0ih March. 
1976.] 
CIA and Lockheed Corporation of U.S.A. 

in India 

749. SHRI SANAT KUMAR RAHA : 
Will the Minister of HOME AFFAIRS be 
pleased to sta'e: 

(a) whether Government are conducting 
t^ny study to find out the link between the 
activities of C.I.A. and the Lockheed Cor 
poration of U.S.A. in India; and 

(b) if -,o, what are the details in this re 
gards ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI OM 
MEHTA) : (a) and (b) Government have no 
information to suggest links between the 
Lockheed Aircraft Corporation of USA and 
the CIA, in India. 

Gujarat Lokpal and Lokayukta BUI for 
administrative approval by the 

Government of India 

750. SHRI VIREN J. SHAH : Will the 
Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether the Government of Gujarat 
have forwarded the Gujarat Lokpal and 4 
RSS/76-3 

: Lokayukta Bill to the Government of India 
in July 1975 for administrative approval; and 

(b) whether the Government of India have 
given their approval and if not, what are the 
reasons therefor ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI F. 
H. MOHSIN) : (a) Yes. Sir. 

(b) The proposal involves certain policy 
issues which are being examined carefully. 

Alleged Radio Active Hazards of the Tara-
Aromic Energy Plant 

751. PROF. RAMLAL PARIKH: Will 
the  Minister  of  ATOMIC   ENERGY     be 
pleased to state: 

(a) whether Government's attention has 
been drawn to the press reports regarding 
the safety of the Tarapur Atomic Energy 
Plant and i's radio active hazards; and 

(b) whether Government propose to set up 
a commission of experts to investigate into 
the working of the Plant? 

THE PRIME MINISTER AND MINISTER 
OF ATOMIC ENERGY (SHRIMATI 
INDIRA GANDHI): (a) Yes, Sir. 

(hi No, Sir. Government is satisfied with 
the working of the Tarapur Atomic Power 
Station from the point of view of its safety 
and its radio-active releases into the environ-
ment. 

TaEukas Included in the tribal area sub-
plan of Gujarat 

752. PROF. RAMLAL PARIKH : Will 
the Minister of PLANNING be pleased to 
state: 

(a) the number of talukas included in the 
tribal area sub-plan of Gujarat for the Fifth 
Five Year Plan period; 


